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PRlICffAL BE1€H

FEW EEIHI

New Delhi this the 13th day of July, 1994

HON*BLE AA. S. R. ADISE , AEMBER (a)

Parbhati P. S/0 Paltu Rao,
Retired Driver Grade 'a* ^
0/0 Loco Forenan, Locoshed,
N. Rly under Bikaner Division,
Delhi Sarai Roh ilia, Delh i
R/0 C/0 Raj Kumar ,
H, No. T-82/d, Rly. Colony,
Locoshed, Kishan Gaqj •
Delhi - 110006. ,,,

By Advocate Shrl M^esh Srivastava

Versus

I. Union of India service thrcxjgh
General Manager, Northern
Railway, Baroda House,
New Oelh i.

2. Divis ional Railway Manager,
Northern Railway, Bikaner Dlv. ,
Bikaner, Rajasthan. ... Respondents

By Advocate ShrlR. L. Dhawan

^ ^ PER (CRaL)

In this application, Shri PrabhatiP., reyixed
Driver, Gr. , Northern Railway, Bikaner Division,
has prayed for release of the post-retirement
complementary passes ehich are admissible to him.

2. Shri srivastava, learned counsel for the applicant
as well as Shri Dhawan, learned counsel for the
respondents, fairly agreed that these post-retirement
complementary passes admissible to the applicant may
be released to him in accordance with rules on the
subject, ordered accordingly. The Q.a. is disposi
of. No c osts.

Respondents

( S* R• Ad ijje )
Member


